
1077 LOK SABHA DEBATES 

LOK SABHA 
Monday, March 28, 1966/Chaitra 7, 

1888 (Saka) 

The Lok Sabha niet at two 1Jl,inu.tes 
pa.,t Eleven of the Clock 

lMR, SPEAKER in the Chair] 

Mr. Speaker: We are two minutes 
late 

Shrl Hem Buua: I think you 
should say something about this lack 
of quorum every day in the begin-
ing. 

Mr. Speaker: The House should 
be mindful of its dignity. It does 
Rot look nice that I should wait here 
and thto How~e should start later than 
II O' Clock. I would request hon. 
Members that they should make it a 
point to be here by 11 O' Clock. 

Shri Dwivedi. 
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The Mlnl•ter of Slate In the Mlni5-
try of Defenr., <Shrl A. M. Thomas).: 
<al Yes, Sir. 

(b) The local authorities including 
Village Panchayats and Block Deve-
lopment Officcos through their Stat• 
Governments have been requested to 
look after the problems of such 
families. 

(c) and (d). Yes, Sir. The W<.tlfare 
of the families of serving and ex-
Service personnel is normally looked 
alter by the DSS&ABs. However, to 
~trengthPn and assist this Organisa-
tion in its work. Govenunent have 
•anctioned on long term basis the 
appointment o! 4 Liaison Officers at 
the 4 Army Command Headquart~rs. 
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Shri A, M. Thomas: All far as the 
'Government of India is concerned, we 
attac.-h considrrable importance to the 
necessity for the welfare of !amill1!6 
,of soldiers, particularly jawans serv-
ing in the forward areas to be looked 
after. From time to time, we have 
been addressing the various State 
•Governments in the matter. The De-
fence Minister has been himself writ-
ing letters to the Chief Ministers. The 
vari<>us State Governments have been 
also addressed in this matter. Letters 
have be.>n written also to the Chief 
Secretaries, and we are quite con-
scious of the need for looking after 
their welfare, and e•;erythlng po<Sible 
is being done in thls matter. 

~ "o \lflo 'fPt~· : 'l', " ,, 
flii'~it~~~? 

Mr. Speaker: Any reply received 
trom the States? 

Shri A. M. Thomas: The State gov-
oernments' reaction has been quite 
favourable. In fact, as I have already 
.stated. apart from that, there are other 
measures a' so taken to look after their 
-welfare. 
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Shrl A. M. Thomas: Apart from 
the boards functioning, we have got 
other machinery al<o functioning. 
For example, I will refer to the three 
or four liaison officers attached to \he 
various command headquarters. 

Mr. Speaker: Anything done 
to make them more effective? 

Sbri A. M. Thomas: That would 
really have been found from the fact 
that even NCC officers have '!:wen 
entru•led with this work. They have 
met as m&ny as 4754 families and it 
was known from tbe results that 
more than 95 per cent of the cases 
regarding the benefits to be given l~ 

these dependents and widows had all 
been settled and there may remain a 
few c-ases not yet settled and that 
would also be d<>ne so that their 
interests are looked after. 

Shrl P. C. Borooah: May I know 
whether the families o.f jawans include 
old and invalid pare>nts also ... and 
if so ... 

Shrl A. M. Thomas: Yes, Sir. 

Shri P. C. Bo..-11: .. haa it come 
to the government's notice that quite 
a large number of these cases involve 
invalid parents who are still survi-
vors and are their interests looked 
into? 

Shrl A. M. 'tbomq: Yes, Sir, their 
interests are also looked into. 

SUI BllaCWat Jha Asad: Has the 
central government asked the states 
that they expeot such klrtd of help as 
the minimum for the jawans becauae 
at present there are diJTerences in the 
help and. sympathy that they get In 
different states and that does not work 
well on the minds of jurans? 

S,b.rl A. M. Tbomu: It is true that 
there is diJTerence in the treatment 
that is being accorded; it vories 
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from state to state. But there is defi-
nitely a change i.n the attitude of 
the governments as well as the dis-
trict officers regarding this matter 
about the wel!are of the jawans' 
families. There is more conschus-
ncss among thcs public nt large and 
it is also reftected in the officers. 

Shri Banca: Why should there not 
be some uniformity? 

Shrl S. C. Samanta: May I know 
whether the district sailors and 
soldiers' board a1 it is at present 
constituted has on_ly civili~n autho· 
rities and if so are any enquiries 
made by them or throlllh ~·district 
magistrates? 

Sbrl A. M. Thomas: 'fheso boards 
have got their own machinery for 
enquiry. Apart from that there are 
welfare officers. RecenUy after tne 
commencement of hcstilities with 
Pakistan WC' hav{' appointed some 
retired officers, majors and captains, 
released officers, to look after their 
welfare especially. 
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